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S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

ORDER
Counsel representing both the parties are absent. As seen the order dated

6.6.2017, counsel for petitioner was present and on subsequent hearings on

19.7.2017, 26.7.2017, there was no representation on his behalf and even today

there is no representation on behalf of the petitioner. Counsel for respondent

absent. In the circumstances, the petition 1s dismissed in default.
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(K. Anantha Padmanabha Swamy)
: Member (Judicial)

be



